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(c) Does not arise. 

(d) The Board of Directors of AlFls are responsible 
for monitoring the activities of the institution. The 
Government monitors the position of overall sanctions 

. and disbursements made by the AIFls and appoints its 
nominee directors on the Board of AlFls. Besides, the 
matters of general policy nature and of common interest 
to AIFI& are discussed with the Chief Executives of . 
AlFls in meetings held from time to time. 

Also, a Financial Institution Cell exists in the 
Reserve Bank of India (RBI) to, inter-alia, broadly 
monitor and oversee the operations fo AIFls as on 
adjunct to monetary and credit policy, to bring about 
greater co-ordination amongst AIFls and banks and to 
arrange for a periodic interaction between AIFls and 
RBI for discussing broad policy areas where 
improvements/changes are called for. 

[Translation] 

Losses by Public Sector Banks 

3868. SHRI ARJUN SINGH YADAV : 
DR. ASIM BALA : 
DR. VISWANATHAM KANITHI : 
SHRI MULLAPALLY RAMCHANDRAN 

Will the Minister of FINANCE be pleased to state: 

(a) the details of the banks working in the country 
at present under the category of - (i) Public Sector 
Banks, (ii) Scheduled Commercial Banks, 
(iii) Nationalised Banks, (iv) Private Sector Banks, and 
(v) other scheduled banks; 

(b) the details of the profits earned and losses 
incurred by these banks during 1993-94 and 1994-95, 
bank-wise, separately; 

(c) the factors found responsible for losses in these 
banks; and 

(d) the remedial steps taken or proposed to be 
taken to check the losses? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M.V. CHANDRASHEKHARA MURTHY): 
(a) to (d). The information is being collected and will be 
laid on the Table of the House to the extent possible. 

[English] 

Plan to Attract Tourists 

3869. SHRI RAJENDRA AGNIHOTRI : Will the 
Minister of CIVIL AVIATION AND TOURISM be pleased 
to state : 

(a) whether the Government have drawn a 
programme to attract 5 million tourists during the next 
five years; 

(b) whether the programme includes development 
of infrastructural facilities also; and 

(c) if so, the details' thereof? 

THE MINISTER OF CIVIL AVIATION AND TOURISM 
(SHRI GHULAM NABI AZAD) : (a) The Department of 
Tourism has prepared a working paper called "Tourism 
Synergy Programme" enlisting the entire matrix of 
sectoral activities to be undertaken for attracting 5 million 
tourists and the notional estimates of investments 
required. 

(b) and (c). The programme includes development 
of infrastructural facilities like air seat capacity, airports, 
railway network, roads, hotels, restaurants, convention 
and shopping facilities and upgradation of tourist 
centres. 

Changes in GATT Agreement 

3870. SHRI S.M. LALJAN BASHA : Will the Minister 
of COMMERCE be pleased to state : 

(a) whether India is one of such countries who 
have announced their intention to make some changes 
in the GATT Agreement; 

(b) if so, the details thereof; and 

(c) the steps being taken by the Government in this 
regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (SHRI P. CHIDAMBARAM) : (a) No, Sir. 
The Uruguay Round of Negotiations concluded in 
December 1993 and the WTO Agreement entered into 
force on 1 January 1995. 

(b) and (c). Do not arise. 

[Translation] 

Economic Reforms 

3871. DR. LAL BAHADUR RAWAl : Will the 
. Minister of FINANCE be pleased to state : 

(a) whether IMF/World Bank have made 
suggestions to bring certain reforms in the Indian 
economy; 

(b) if so, the details of the suggestions made by 
them; and 

(c) the reaction of the Union Government thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M.V. CHANDRASHEKHARA MURTHY): 
(a) to (c). The Government launched its programme of 
macro-economic stabilisation and structural reforms in 
1991. Wide ranging measures have been taken in many 
areas including industrial policy, external trade, 
exchange rate regime, taxation, financial sector and 
capital markets. The details are contained in a 
Discussion Paper titled "Economic Reforms : Two YEJars 




